INCOME TAX APPELLATE TRIBUNAL,
AHMEDABAD BENCHES, AHMEDABAD

NOTICE

Bench “A” ,“D” and “SMC” are cancelled on 13.04.2026. Cases fixed
on 13.04.2026 are adjourned to 15.04.2026 .

Note : Public Holiday declared on 14.04.2026
on account of Dr. B.R. Ambedkar Jayanti.

Place : Ahmedabad By order

Date : 10.04.2026 —,
Assistant Registrar



